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Complaint Against PrIncipal at G.B.5.S. 
School •• Zaffarabad 

8189. SHRI S.L. SHARMA PREM: WiD the 
Minister of HUMAN RESOURCE DEVELOP-
MENT be pleased to state: 

(a)whethercornplaints have been received 
by the GovemmentlDirectorol Education, Delhi 
Administration a9,8inStthe principal of Govern-
ment Bolys Senior Secondary Schools, 
Zaffarabad, Zone-7, East Delhi regarding non-
teaching of Hindi & Sanskrit languages and 
enchanting compulsory Islamic Prayers; 

(b) if so, the details thereof; and 

(c) the action taken by the Government 
thereon for protecting the secular ideas in the 
schoo6s? 

THE DEPUTY MINISTER IN THE MINIS-
TRY OF HUMAN RESOURCE DEVELOP-
MENT (DEPARTMENT OF EDUCA noN AND 
DEPARTMENT OF CULTURE) (SHRIMATI 
SEWA): (a)to(c). Yes, Sir. Accordingtoinfor-
mation furnished by Delhi Administration, the 
complaints against· the principal are mainly 
III:lc:d his alegedpartisanbehavior and he has 
beensuitablyinstrudadinllis regard. However. 
Delhi Adman. has also .6 iiated1hal he a1lega-
tion 01 oompuIsorychanting Of Islamic prayers 
andnon-teachingafHindlSanskrit is not factu-
alycorrect. 

NIIIIonIII Palicyon Culture 

8190. SHRI BlRSINGHMAHATO: 
SHRICHITTA BASU: 

Wil the Minister af HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether the Government have since 
drawn by the National Policy on Culture; 

(c) if so, the details thereof; 

(c) if not, three reasons therefor; and 

(d) the specific stepstakentoexpeditiously 
finalise the policy? 

THE DEPUTY MINISTER IN THE MINIS-
TRY OF HUMAN RESOURCE DEVELOP-
MENT(DEPAATMENTOF EOUCATlONAND 
DEPARTMENJ' OF CULTURE) (SHRIMA TI 
SEWA): (a) No, Sir. 

( c) and (d). The Approach Paper on the 
National Policy on Cufture has beencirculaled 
to all the membersafboth Housesaf Pariamert. 
Copies were also laid on the Table of both the 
House. The PresdngOIfa!rsdboththeHouses 
have also been requested to allot a date for 
. SCUSSIOi'I toenabtethe 0epartrnenI to ascertain 
theviewsoftheHon.Members. 

Sugar Milia with newTectri1Ok)gy in 
U.P. 

8191. SHRI ABHAYPRATAP: WiltheMin-
ister 01 FOOD be pleased to stale: 

(a)theruTtlefdsugar",.whichhlwebeen 
provided with lasaasttech IOIogy; 

(b) whetherthe lasts tectwlOlogyis also made 
available to smaI scale sugar units in 

Uttar Pradesh; and 

(c) if so, the detaits thereof and if not, the 
reasons therefor? 

THE MINISTEROFSTATE OF THE MINIS-
TRY OF FOOD (SHRI KAlP NATH RAJ): (a) 
Government of India had formulated and an-
nounced in 1987. standardspeciticatioos for a 
plant of 2500 TCD incorporating latest techno-
logical development in the sugar industry. All 
the new sugar mils licensed and instal\e<i with 
an initial capacity 012500 TeD have been pro-
vided with latest technology as per these stan-
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dardspecifications. aHthesugarfactioushaving 
capacity below 2500 TCS and undergoing ex-
pansion/modemisation to 2500 TCDS would 
also be incorrpationg the latest technology in 
accordance with the aforesaid specifications. 

(b) and (c). The small-sized sugar mills in 
Uttar Pradesh which have already expanded to 
2500 TCD after 1987 or are in the process of 
expansion would also incorporates the latest 
technology as per the standard specifications 
mentioned above 

Famine Candling in Jummu & Kashmir 

8192. SHRIRAMVILASPASWAN: 
SHRI CHANDRAJEET YADAV: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Government have received 
• a1ty report In regard to the famine conditions 
prevailing at present in some districts of Jammu 
& Kashmir, particularly in Jammu; 

(b) if so, the details thereof; 

(c) the financial astatine and the quanity of 
foodgrains provided to the State to meet the 
condition; and 

(d) the other steps taken by the Govemment 
to provided relief to the affected people? 

THE MINISTER OF STATE OFTHE MINIS-
TRY OF AGRICULTURE (SHRI ARVIND 
NETAM): (a) to (d). Information is being col-
lected and will be laid on the T able of the Sabha. 

Lucknow College of Arts and Crafts 

8193. SHRI SRIKANTAJENA: 
SHRI MOHAN SINGH 

(DEORIA): 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether complaints have been received 
against the deplorable condition of the Lucknow 
College of Arts and Crafts; 

(b) whether the Government have made any 
inquiry into the conditions prevailing in the 
Lucknow College of Arts and Crafts and the 
causes forthe crustacean olthe students; 

(c) if so, the details thereof; and 

(d) the remedial steps taken by the Govern-
ment in this regard? 

THE DEPUTY MINISTER IN THE MINIS-
TRY OF HUMAN RESOURCE DEVELOP-
MENT (DEPARTMENT OF EDUCATION AND 
DEPARTMENT OF CULTURE) (SHRIMATI 
SELJA): (a) to (d). No, Sir. However, a news-
item captioned 'Luckless Arts College Museum 
lies in ruins' appearing in the 'Pioneer' dated the 
6th April, 1993 mentions about alleged defi-
ciency by in the upkeep of the artifacts and 
insmuseIogIcaItechniques, need for urgent res-
toration work, allegation about surreptitious re-
moval of objects and non-payment of grants for 
the upkeep of Museum. 

The management of UniverSities and col-
leges is a decentrahsed arrangement in which 
the State Governments, Universities and the 
Colleges concerned are fesponsible for the 
management of the College. The Central Gov-
ernment or the UGC has no role to play in such 
management matters. Further, the College is 
not recognised for Central assistance underthe 
UGC Act and, therefore, does not receive any 
assistance for development from the UGC. 

MR. University Rohtak 

8194. SHRI DEVIBUXSINGH:WilltheMin-
isterof HUMAN RESOURCE DEVELOP.MENT 
be pleased to state' 

(a) whether the Government are prOViding 
financial assistance to M.D. University. Rohlak; 




